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[Tra~.datIOll] 
Decline In tea Export 

20~. SHRI HAR1SH RAWAT 
Win the fvlinilter- of COMMERCE AND 
SUPPLY be pleased to Itato : 

(a) whether it ia a fact that eKport 
have declined this year as comparod to 
lalt year; 

(b) if so, whether this decline is 
due to tbe fall in tea eaport as a result 
of less conlumption of tea abroad; and 

(c) if so, the steps boing taken by 
Govornmont to improve the situation? 

THB MINISTBR OF STATB IN 
THB MINISTRY OF COMMERCe 
AND SUPPLY (SHRI P.A. SANOMA): 
{a) No, Sir. 

(b) and (c) : Do Dot arise. 

SlttiDI up of Hindu.tan PbOto FUm 
Company's Unit In U.P. 

206, SHRI HAIUSH RAWAT 
Will tbe Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

<a) whether HinduBt aD Photo Film 
Company has any proposal to set ul' itl 
unit in Uttar Pradesb during the SevoDth 
Five Year Plr!n; and 

(b) if 10, the place whero thi. unit 
is likely to be located aDd the ClIpondi. 
ture likely to be inourrcd thereon ? 

THE MINISTER OF STATE IN 
THE MINISTR.Y OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIP 
MOHAMMAD KHAN): (a) and (b) : 
Hindustan Photo Films ManufaeturiDl 
Compan, Limited a pu~lic lootor under­
tatina, have submitted propolal1 for 
lettina op units for inte,rated produo­
tjOD of Cine colour positive films and 
colour paper and X-ray and Graphio 
Axta filml at aD cati.atod COl t of 

RI. 190 crores Bnd Rs. 1'4 crore. 
reap.ctiv.ly. 

No tlnal decilion hai1 been taken by 
Government in rf'lard to tbe .cUin, ap 
or thele projects. 

[English] 

Lo~s of Life and Property 10 Delbi 
and other Pla(' .. 

20', SHRIMATI OBSTA MUKHER­
JEE : Will the Minister of HOMB 
AFFAIRS be pleased to stato : . 

(a) whether on the 311t October, 
1st November and 2nd November, J 984 
I aw and order lituation deteriorated 
and thoulands or innocont people were 
killed and rendered homelesl and pro­
perty looted and ~cstroyed in Delhi and 
other parts oT the co'!ntry; 

(b) if so, the details thereof state­
wise; 

(c) the steps taken to aive relief to 
those whose family members wero ki1l~d" 
injured and property lost in Delbi; 

(d) whether any enquiry js beiDg 
made and the action taken aaainet those 
rcsponliblo for faHin. iD their duty to 
protect the citize~s; and 

(e) whother any auidelines have 
been issued to the States to prevent 
such situation in future '1 

THE MINISTER OF STATE IN 
.THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) and (b) ! The detaill of number of 
perlons killed, value or property lootC:d / 
destroyed in the riots in Delhi and 
other parts of 'the country arc indicated 
in the statemeDt attached. 

(c) Rs. 10 .. 000/- a8 adboo relief 
bas been aranted per periOD doad in 
tbo family. Thoae iiljured ba.. beoD 
aiVOD Rs. 2.000/- each. In tbo cu. of 
d •• tr\lotion of tb. Ia.le" tho reliol 




